Title: Regarding communal riots in Rajasthan.
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SHRI PRIYA RANJAN DASMUNSI : Sir, | strongly refute the charges made against our Chief Minister by Shri
Mulayam Singh Yadav. He has no business to drag in our Chief Minister without any reference.....( Interruptions) He
may tour the whole of India. Sir, this matter is very sensitive. Shri Mulayam Singh Yadav is not aware as to why
these things have happened. It is known to the Chief Minister, and the Home Minister of India as to who are the
elements who crossed the borders of Pakistan and took shelter there. Everything is known and within the
knowledge of the Home Minister. | strongly refute the charges made that the Chief Minister organised
it.....(Interruptions) The Government should take all steps to apprehend those people. The inside story is very
dangerous. If Shri Mulayam Singh Yadav wants to know who are entering into this affair, | can refer
thema€,...(Interruptions)

MR. DEPUTY-SPEAKER: Shri P.C. Thomas.

...(Interruptions)
MR. DEPUTY-SPEAKER: Will you please resume your seat?

...(Interruptions)
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MR. DEPUTY-SPEAKER: | have given the floor to Shri P.C. Thomas.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Mulayam Singh Yadav, | amon my legs.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Mulayam Singh Yadav, will you please resume your seat?



...(Interruptions)

MR. DEPUTY-SPEAKER: | have given the floor to Shri P.C. Thomas.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Mulayam Singh Yadav, you are the leader of your party. You have already stated
what you wanted to say. "Zero Hour' cannot be monopolised only by you. Let others also speak. Shri P.C. Thomas
wants to raise an important matter.

...(Interruptions)



